FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SOCRUS PHARMACEUTICALS LIMITED

OPERATING IN THE BUSINESS OF MANUFACTURING OF PHARMACEUTICALS,
MEDICINAL CHEMICALS AND BOTANICAL PRODUCTS.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S.NO.

RELEVANT PARTICULARS

1.

Name of the corporate debtor
along with PAN & CIN/ LLP No.

Socrus Pharmaceuticals Limited
CIN: U24232 MP1986PLC003300
PAN: AAECS5029E

2. |Address of the registered office MCA Registered Address: Plot No 252, Sector |,
Pithampur, Indore , Dhar, M.P. 45477

3. |URL of website NA

4. |Details of place where Land at village Hatunia

majority of fixed assets are located

Tehsil Sanwer District Indore (M.P).

Installed capacity of main products/
services

Nil

Based on the records available for more details
please write an email to

cirp.socr il.com .

6. |Quantity and value of main products/ No Manufacturing Operation since last 5 years.
services sold in last financial year
7. _|Number of employees/ workmen Nil
8. |Further details including last available Please write an email
financial statements (with schedules) to cirp.socrus@gmail.com to seek further details
of two years, lists of creditors are about the Corporate Debtor.
available at URL:
9. |Eligibility for resolution applicants Please write an email to cirp.socrus@gmail.com
under section 25(2)(h) of the Code is to seek further details about the Corporate Debtor.
ilable at URL:
10. |Last date for receipt of expression of 22.10.2026
interest
11. |Date of issue of provisional list of 01.11.2026
prospective resolution applicants
12. |Last date for submission of objections | 06.11.2026
to provisional list
13. | Date of issue of final list of prospective | 16.11.2026
resolution_applicants
14. | Date of issue of information 21.11.2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. |Last date for submission of resolution 22.12.2026
plans
16. |Process email ID to submit cirp.socrus@gmail.com
Expression of Interest
17. |Details of the corporate debtor’s UDYAM-MP-17-0079702

registration status as MSME

26.06.2026

Date: 06/10/2026

Place:

Indore

for Socrus Pharmaceuticals Limited (Company under CIRP)
1BBI Reg. No. IBBI/IPA-001/IP-P-02776/2022-2023/14255

Office: 202, Block-A, The One, RNT Marg., Indore 452001

Kuldeep Tank
Resolution Professional

CIN-U24232MP1986PLC003300
AFA valid till 30/06/2027.
9826677735/9977332329/0731-4226345
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Sanjeev Choudhary

@ =New Delhi: Theoll ministry has pro-
posed acentralised mechanismto ste-
# 0il and gas research and develop-
ov—ment, including project allocation,
=funding, commercialisation and per-
Drmance monitoring, as it seeks to
align state-run companies and other
institutions with common national
=priorities.
= The government is seeking inputs
®~=from state oil and gas companies on
its proposal to mandate the oll mini-
try's Centre for High Technology to
rve as the Central R&D Coordina-
ion Mechanism {CRCM), according
=to people who have reviewed thedraft
proposal.
“Going forward, all new R&D pro-

THE M{ JRNING
BRIEF ropcasr

Flydubai Incident:
Can Aviation Security
Stop the Threat

From Within?

E Anirban

= Chowdhury

= speaksto

E s aviation
security

experts Arik Arad and Shannon

Wandmaker about the Flydu-

baiincident, the growing
challenge of insider threats,
continuousvettingand how
aviation security may needto
evalve.

Tune In to ETPlay.com.
Available an
EconomicTimes.com/podcast,
Amazon Prime Music, Apple
Podcasts, JioSaavn end
Spotity.

Uniﬁed Control

State firms retain

of entitles, best positioned to ex-
ecute them,” the draft proposed.
“Private Industry participants
may alse bring forward problem
statements/R&D  requirements,
whichecanbe assessed and directed
to the appropriate ecosystem parti-
ipant{s)."”

State firms will “continue to own

ownership of L )
their RED gt | Duslication across projects
projects to be identified and reduced
FOCUS AREAS:
Naﬁand [anms to wmk on | Startups
could
focus on
PSUsmmme energy
firms, swmns ﬁ analytics
and academia |

jectsproposed underthe petroleum  sed through the standardised pro-
ministry R&D ecosystem will be ject allocation framework for allo
cation tothe entity, or combination

submitted to the CRCM and asses-

Dorf Ketal’s Tech Arm Trentar Plans
230,000 cr Maha Data Centre Park

KalpanaPathak

Mumbai: Trentar, the technology and infrastructure arm
of Dorf Ketal Chemicals, plans to invest 230,000 crore to de-
velup 8 500 MW green integrated hyvperscale data centre
park in Maharashtra, sources aware of the development
told ET,

Dorf KLLalC]wmmalslcaplaym m the specialty cng:mcmﬂ
chemistr forther indu-
stries. The company may shortly sign an MoU with the go-
vernment of Maharashtra for setting up the facility, sources
added.

Dorf Ketal Chemicals did not reply to an email query:

“The company is currently evaluatingland parcels across
Maharash 1dexpeets tocomplete theevaluation inabo-
utamonth,” saidan industry executive, adding that the sta-
te government will facilitate eoordination for applicable
permissions, registrations, approvals, clearances and in-
centives under prevailing policies and regulations.

The project plansto source at least 51% of its energy from re-

rees, Trentari: ing treated-water reu-
seand waterefficient r.mllng, systems, with the final techno-
logy choices tobe determined through detailed design and fe-
asibllity studies.

“Cemstruction is proposed to begin in 2028, with the data
centreexpected to golive in 2020-30. The project will be deve-
loped in phases and is planned as a modular[’lc v, rather
than being built at full capacity at one go,’ t]\oc'cccut ivesa-
id, adding the firm is in discussions with multiple private
equity investors and a consortium of investors for funding
the project.
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What a great man does is followed by others;
People go by the example he sets.

Late Shri Shyam Sunder Aggarwal
6"October 1936 - 6" December 1999
In Rememhrance of our revered founder on his
90"

You all are invited to a soulful bhajan sandhya by
SHRI VENUGOPAL GOSWAMIJI MAHARA]
Date: 6" October, 2026,
Venue: PHD Chamber of Commerce & Industry L.PS Hall, 4/2,
August Kranti Marg, Siri Institutional Area, New Delhi

Shashi & Sanjay Archana & Sandeep Anuradha & Ramesh
arwal Aggarwal
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andexecute theirrespective R&D pro-
jects” while the CRCM will interface
with them “through a layered gover-
nancearchitecture”, according to the
draft. The CRCM is also expected to
identify and reduce duplication
across R&D projects.

An industry executive sald the draft
suggests the proposed coordinating
body would have significant powers
over state companies’ R&D program-
mes, potentially reducing their auto-

0il, Gas Sector Set to Get Central R&D Hub

Project allocation, funding proposed via oil min's Centre for High Technology for aligning state cos with national goals

nomy in thearea,

“Setting national priorities in R&D
I8 a laudable objective but reducing
competition in the name of duplica-
tion and controlling every project or
funding may not bring the desired re-
sult,” he said.

At present, all state-owned oil com-
panies have dedicated R&D depart-
ments headed by adivector or executi-
vedirector Indian Oil's R&Dchief has
a seat on the company's board, altho-
ugh the position is currently vacant,
The oil ministry’s proposed ecosys-
tem aims to bring together R&D cent-
res of state-owned companies, natio-
nal centres of excellence, privatecom-
panies, startups and academia. “Each
entity will play a differentiated role
across the R&D lifecvcle,” per the
draft,

BETTING BIG India to become a bigger hub for
global work, Al and high-value consulting

Pw(C Puts India at Heart
of Global Consulting Push

VinodMahanta

Mumbai: PwC is positioning India at the
centre of its globalconsulting strategy by
combining its Indian consulting busi-
ness with the US firm's India advisory
operations, marking a shift towards In-
dia becoming a more integrated part of
PwC's global consulting business, with
more global work flowing into the count-

ry and greater access to PwC's global ea-
pabilities for Indian clients, Paul Griggs,
CEQ of PwC US, told ET in an exclusive
interview.

The combined venture will employ ro-
ughly 40,000 people and establish a single
non-regulated consulting structure in Tn-
dia, allowing the new entity to invest more
heavily in artificial intelligence, technolo-
gy, engineering, talent and new solutions.
“Separate husinesses are one thing. But
cannecting businesses in a way that enab-
les seamless delivery and the full comple-
ment of the resource stack, alongside AT
and combining the power of two very well-
esiablished markets, the US and India, isa
massiveunlock for us,” Grigss said.

The planned joint venture underscores a
larger trend in how global consulting com-
panies organise their workforce and capa-
bilities, as customers look for teams that
combine industry and functional experti-
se with technology, engineering, data and
Alcapabilities.

The venture will be managed and run
fromIndia, with PwC In-
dia holding 49.9% of the
stock. Sanjeev Krishan,

chairman of PwC India, m":"}:'b':
;nmu.nls(.»vrsae the opera- mras Sad
“This is not a passive mm‘.’:?’
investment into a busi- "pAAIWERES
ness; It's an aetive in- ult'?n =

vestment into a busi-
ness," Griggssald. “Sanjeev willbe respon-
siblefora significant part of Lhem‘awthof
our global consultingbusiness.”

Krishan said the consulting business wo-
uldhmcasi[uuﬁwm scale fromday one,
n day one itself, without doing anyt-
hing, we will be almost 4 $1.5 billion busi.
ness, and the opportunity for Indian part-
ners and teams to contribute to the global
growth isa massiveane, " hesaid “The sca-
e would create significant investment ca-
pacity even before the businesses realise
synergies, including invesmment in AL
technology and upskillingof employees.”

Griggs said that the two businesses cont-
ributing to the venture were already high-
growth operations, providing the new or-
ganisation with able revenue and
exposure oexpanding markets.
hat is going to create significant in-
vestment capacity in technology, reso-
urces, people, learning assets and the
solutions that we provide, with astrong
balance sheet that enables us to invest
alongside our clients in the outcomes

han.

and

Q
ness, and the opportunity for
Indian partners and teams to
contribute to global growth is
massive

PAUL GRIGGS

CEQ. P

from a GCC ¢
Krishan said. The structure will also
change the way global consulting work is
delivered through India.

Griggs said moreglobalactivity wouldbe
rooted inIndian talent across the full orga-
nisational stack, from partners and dires
tors to managers and associates, rather

Onday on
nearly a $1.5 billion busi

that we deliver,” he said.

The deal heats up the Big Four consulting
battle in India, with PwC bri
and global capabilities, Deloitte pursuing
an aggressive, investment-led and innova-
tion-driven approach, while EY re
largely amomentum play.

“We want to move away from just doing
execution work for our biggest clients and
also get into their strategic mindset. With
somuch value inmotion, Ithink it’s a great
opportunity, and we want to ereate greater
relevance for PwC by getting toa higher le-
vel of discussion with them,”

inging scale

said Kris-

For PwC India. one of the biggest oppor-
tunities is its work with glohal capability
centres, where the firm sees scope to com-
bine its local expertise with glabal client
relationships and reduce friction between
the t\;'ue. “We w.ml to take the ‘us (PwC USJ

n' aw:

¢ We want to create a °
ent segment standpoint,”

ing concentrated at the lower end

of the leverage pyramid.
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IndiGo Hikes Fuel
Charges Again
Amid ATF Surge

OurBureau

Mumbai: indiGo has raised fu-
el charges on domestic and in-
ternational flights for the se
cond time since April, as a
sharp rise in aviation turbine
fuel (ATF) prices puts fresh
pressure on the airline's costs
and ticket prices.

The October revision takes
those domestic charges to
%375 for flights
up to 500 km,
600 for S01-1,000
km, 2000 for
LOOLL500  Tom,
1,150 for 1,501-
2.000 km and ¥1.300 for longer
flights

fe

S

For international flights,
the new charge is 3,000 for
SAARC routes beyond 500 km
00for Southeast Asia,
andMiddie East,and
Northand East Asia.

The latest increase comes af-
ter ATF prices rose more than
14% in September, IndiGo said,
takingfuelcoststoamong their
highest levels in the past deca-
de. The airline cited volatility
in glohal fuel prices and geo-
political developments in the
Middle East

Fuel is one of the largestva
riable costs for airlines, ma-
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king sustained increases in
Jetfuel prices adirect pressu-
re onmargins unless carriers
can pass them through topas-

Network as Demand Takes Off

between the two cities. "We ex
peet to fly to at least half a do
zenIndian cities,” Kapoorsaid
The airline is also looking at ¢l
ties such as Chennai as it tale:
delivery of aircraft witha grea-
ter range. It currently ha:
rights to serve eight Indian citi-
es under the bilateral fram-
ework between Indiz and Saud)
Arabia, he said inan interview
WithET.

Flyadeal's initial operations =
indicate strong demand. It
first MumbaiRiyadh fligh
carried 170 passengers on an
aircraft with 186 seats, while lo-
ad factorson the Hyderabad ro
ute are in the high 80% range.
Kapoor -
right now
the fares, theyield

Forum Gandhi

Mumbai: Saudi low-cost carri-
er flyadeal is considering ex-
panding its India network to ci-
ties including Lucknow, Kolka-
ta and Delhi as it seeks to @p
growing travel demand betwe-
en the two eountries, even as
high fuel costs and restrictions
on permitted destinations sha-
pe the paceof its expansion,ac-
ting CEQ Sanjiv Kapoor said.
The airline, part of Saudi;
Group, sta flying to Hyde-
rabad in July and launched Ri-
vadh-Mumbai services on Oc-
tober3. Bothroutesoperate five
timesaweekfrom KJ}wl‘n with
the Mumbai service adding
more than 7,600 seats a month
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SENSEX, NIFTY END 0.6% HIGHER AFTER RISING AS MUCH AS 1% EARLIER PARIS ON THE BONDS OF A DILEMMA ¢
- -
TS MotorDivis Indices End Losing Runon  Is France the Next Greece, -
oratories, H - =2
contencersfor - EQSING Crude, Global Cues | Threatening the Eurozone? -

Nifty Inclusion

Our Bureau

Mumbai: Divi’s Laboratories and
TVS Motor Company could be con-
tendersforinclusion in the Nifty in
theNSE's March2027 index review,
These stocks could potentially re-
place Max Healthcare Instituteand
HDFC Life, according to indepen-
dent research firm Quiddity Lea-
derboard. The changes could trig-
ger inflows of around 8824 million,
itsaid. The review isstillat anearly
stage, leaving room for rankings to
change, said Jeyakumar Janag-
han, analystat Quiddity Leaderbo-
and on its website.

“The six-month reference period
for the Nifty March 2027 index revi-
ew isfrom August L, 2026 toJanuary

31,2027, Only 34% of
this reference pe-
riod has been comp-
loted, which means
there is room for the
rankings to
change,” he said.
Max Healtheare's
potential  deletion
from the Nifty 100
would auiomatical-
1v result in its remo-
valfrom the Nifty 50,
making Divi's Labo-
ratories the top po-
tential replacement, said Quiddity

TVS Motor could replace HDFC
Life. TVS Motor's average free-flo-
= atmarket capitalisation (AFMC) is
= more than L5 times that of HDFC
= Llfe the smallest remaining Nifty
nstituent after Max Healthea-
11: ’s potential deletion.

"Consequently, weexpectanother
change for the Nifty 50 in March

7. bringing the total to two,” Jey-
akumar said.

Quiddity expects five changes in
the Nifty 10, the maximum per-
mitted per review. LIC, ICICI P1"u-
dential Asset Management Com-
pany, BHEL, Lenskart and Groww
are potential additions, while Ve-
danta, Mazagon Dack Shipbuil-
ders, Godrej Consumer Products,
Ambuja Cements and Max Health-
care are potential deletions,

Brokerages were positive on Anup
Bagchi's appointment as HOFC
Bank's new managing director and
chief executive officer, saying the
leadership change could restore
investor confidence and pave the

US Treasury yields falling also
lift mood; Analysts say good
results, festive demand can
offer support

Qur Bureau

Mumhm ndianequity benchmarks ended higher
Seesaw 1md:ngaewun \mdppln&ih#
day losing. rum as easing crude prices and
sitive global cues supported sentiment despite
continued geopalitical concerns and foreign fund
outflows. The Sensex gained 472.77 points, or0 66%,
to close at 2.47, while the Nifty 50 advanced
133,80 pain %, to settle at 22 555.75. Both in-
dices had risen as much as nearly 1% earlier in the
day, before slipping into the red mid-way through
the sess|

Positive global cues supported the market, with
the US 10-year treasury vield easing towards 5.21%
Brent crudealso moderated to around $101-102  bar-
rel. providing some relief to investors amid con-
cerns over elevated oil price:

Analysts sald October has started on a cautious
note as the USIran conflict worsens. The central
bankisalsoexpectedt itslatest mone-
tary policy review Wednesday.

“Thesilver lining around all these gathering dark
clouds is the September quarter results that will
kick off from next week onwards,” said Dinshaw
Irani, MD &CEOQ, Helios India

LiketheJunequarter, lramesﬂ:ectsr]wbemember
guarter results to
venthat the Indian markets tradeclose to theirlon
termaverage valuations, the positiveresults almuld
provide a fair bit of support. The upcoming festive
season, too, should provide clues as to the strength
of domesticdemand,” he said.

Softer erude prices and reduced expectations of
ageressive US rate hikes following weaker US jobs
data have also improved global risk sentiment.
From here, the sustainability of the rebound will
depend on whether fresh buying replaces short co-
vering and bargain hunting, according to Gaurav
Garg, Head - Research, Lemonn,

Broader markets also ended higher, with the Nifty
Midcap 150 index rising 0.5% and the Nifty Small
cap250 index gaining 0.3%. On the BSE, of the 4,760
shares that traded, 2,052 advanced, 2,48 declined
and 260 remained unchanged. Among Nifty consti-
tuents, BSE and ITC emerged as the top gainers,
while HCL Tech and Max Healtheare were the ma-
jorlaggards, At the sectoral level, Nifty Phar maand

theare remained under pressure, while FMOCG
witnessed renewed buy ing along with media.

Toreign portfolio investorswere net sellers of equ-

n.

BROKERAGES SEE LIKELY RE-RATING AFTER APPOINTMENT OF ANUP BAGCHI AS CEQ

D-St Expects 25-74% Upside for HDFC Bank

brokerages suggest an upside of
25-74% from Monday's closing
price of £705. Analysts, howev-

er, said the new CEQ's strategy,
current management continuity
and execution would be key. HDFC

Za

Rupee Ends Flat Near 96.3
Before RBI's Rate Call

Kolkata The rupee ended marginally stronger at
96.2925 2 dollar against the previous close of
96.3150. The currency opened 10 paise up at
96.2150 adollar, supported by the dropin Brent
crude prices that lifted investor sentiment. It
depreciated half apercent last week

It tradedina narrow 10 paise bank throughout
theday as traders are waiting for fresh direction
fram the RBI, which will announce the monetary.
policy Wednesday. RBI's rate-setting comm|ttee
isexpectedto tighten the policy rate by 25 basis
pnlms to 5.5% from 5.25%. - Our Bureau

ities worth 24,699 crore on Monday, while domestic
institutional investors were net buyers to the tune
of %518 crore.

On the technical front, the 22 400-22,380 zone u:u]ﬂ
actas immediate sapport. Ahre:lchbclo v this:
eould revive selling pressure towards 22,220, whlch
coincides with the October [low, acconding to Sude-
ep Shah, vice-president - Technical and Derivatives
Research at SBI Securities.

“Omtheupside 22 700-22 T20could act asan imme-
diate hurdle. A sustained move above this zone co-
uld trigger a velief rally towards 22850, However,
the broader structure remains weak until sustai-
ned buying traction emerges, he said.

JoelRebello

Mumbai: The pecking
order in financial mar-
kets has changed in the
past few weeks, at least
temporarily Boring
bonds are in the limelight
instead of stocks. While ma-
ny nations, from the US toJa-
pan, are in foeus, France is in
theeyeof thebond market storm,

WHATHAPPENEDTO FRENCH
BONDS?

Yields on the French government
bonds, known as OAT, topped the
5% mark as investors sold off on
worries that the country would not
be able to control its public debt.
The gap between yieldson OAT and
German bonds, known as bunds,
have widened to record highs
and it is paying more than Gree-
ce and Italy, which were at the
centre of afinaneial erisis about
15years ago.

WHY THIS SUDDEN FEAR ABOUT
FRANCE?

While many countries are facing
hugedebt problems, the French ca-
se is a lot more complicated. The
country facesanelection next year.
And twopotential rulers —whoever
emerges vietorious - have little to
comfort investors with thelr fiscal
plans. Neither the right-wing Le
Pen nor the left-wing Jean-Luc Mé-
lenchon would provide conerete
roadmaps to reduce spending or
shareup revenues.

WHATTRIGGERED THE SELL-OFF?

Until recently, most European na
tions’ bonds were trading in lock-
step with one another: But Japane-
se investors suddenly took a

arishstanceon Franceandsoldoff.
Japanese own nearly 6.6%. or $145
billion, of their overseas assets in
French bonds. After a surge in yi-
elds in Japanese Government
Bonds in the past few months, it is
more remunerative to own home
country paper than French, which

o 6, 2025 0ct 5. 2026

gets expensive due to hedging
costs

HOW GOOD ARE FRANCE'S MACRO
NUMBERS?

France'sdeficit is projected to beat
5.4% in 2026, the fifth consecutive
vear it has been above 5% and its
debt to GDP isat 120%. But isn't it
less than some other peers? Yes,
‘but France's problem is that its no-
minal economic growth has been
sluggishandrevenue generation is
difficult, It halved its GDP growth
forecast for the year from 1%. The

/4

™~ Yes. Aboutl3yearsago, the E

deficit target at 5% is higher
thanthe European Uniontarg:
of 3%.
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ISTHERE A PRECEDENT IN THE
EUROPEAN UNION?

roarcawas swept by afinancial
crisis with Portugal, Haly; Ire
land, Greece, and Spain or
the vergeof defaultand get.
tivg et off, drawing the mo
niker PIIGS. But the Euro
pean Central Bank chi
MarioDraghisaved thecur
rency with a promise to da
“whatever it takes” to protect th
Eura.

IF FRANCE TURNS SHAKIER, CAN
THEECBSAVEIT?

In an extreme case, the central
bank has theammunition. But it i
not Greece as yvet. The ECB has a
2022 programme called Transmis
sion Protection Instrument wher
It coulil buy unlimited bonds to
prevent chaos in the market, Bu
sincel French problem, it ma;
not receive a helping hand. But if if
becomesa contagion with other in
debted nations such as Belgium
and Ttaly getting sucked in, the
ECB may bail the region out. =

HOW DOES FRANCE COMPARE WITH

EERS?
Thedifference in the 10-year yleld:
of France and those of Europe’
largest economy Germany has sur-
ged 150 basis points, almost thre
times the 50-basis point differen;
reportedas recently as September.
German bunds, considered the
best in European debt, are current-
1y trading around 3.45
reignited memories
bonds yield surged tc-]-i”b

50, WHAT ARE THE SIGNALS FROM
THE BOND MARKET?

The US, the UK, Japan etc are wi
mssing spikes in bond yields no
seen since 2002, Thanks to unpre
eedented government debt sine
theGlobal Financial Cris

rad abave
5%, Surgmgbcmﬂsalﬂgm'AIm\'cﬂ- :
tors such as Meta, Softhank, Ora
cleare adding fuel to the bond fire.

San,

New Delhi: Th

jeev Choudhary

he oil ministry has proposed

0Oil & Gas may Get Centralised R&D Mechanism

Proposed coordinating body to oversee project allocation, funding & performance

would

have signifieant powers over state
' Ry

reducing their autonomy in the area. “Set-
ting national pri

a eentralised mechanism to steer oil and
gas research and development, including

shareholder wealth erasion.

objective but reducing competition in the =

s In R&D isalaudable =

name of duplication and

way for a stock re-rating after a Bank shares, which rose 2.1%in }Ql'aiom‘:;lloc?uon.fundim. aml}momq]llsa- m_m"m‘m" 5.‘021)‘0]-::105!1. avery I:'m’i
; : e jon and performance monitoring, as it se- Ject or funding may not =
e el e LT S E
= = institutions withcommen national prioriti- and execute sult,” he said, At pre- =
Pri ‘Potential proposed, “Private industry participants theirR&D sent. all state-owned oil
Brokerage | Target Upside/ [ o— 'Tho government is currently meku\g in- may also bring forward problem state- projects,says companies have dedica-
Downside ( puts from state oil and gas co nits. ments/R&D i whiches the draft ted R&D departments = gy
= - propesal to mandate theofl mi v's Cent-  sessed and directed to the appropriate eco-  proposal headed by a director or = ™
.= wr 500 | 0 External CEQ with eligibility provides visibility on management continuity and a strategic Te for High Technology toserve as the Cen- — system participant(s).” expentive director Indi
BT Morgan reset with the potential o lift the steck averhang, tal R&D  Coordination  Mechanism  State firms will “continue to own Mm[vx an Oil's R&D chief hasaseaton the cam- =
= i 570 | 376 - Clasely watching strategic agenda in the new CEQ's initial months, senior management {CRCM), according to people whohaverevi-  ecute their respective R&D projects™ while pany's hoard, mmmls_:hl []lq Posilinn is =
e | it mnunulty and hsndilng of nirsmun_f_'mim_an ICICI{uIIu[EEIypE_Dk into HOFC - ewgl;he?jml‘t p;;EET.qL . o tl e;)(‘[]{(‘M »11]1 interface w "chh ;horrln thio- (‘ur@r;ntl)‘ \-.s“'.q nt '['hu ail :nm\-m} ';{;;jm-
il o - | T “Going forward, all new: ro-  ugha layered governance architecome”, ac. - posed ecosystem aims to bring together
I efteies w0 sl |0 TG scEsmnon befind  Umely ear reors ould strengthen execalion and posed toader the petraleum, ministry RAD  cording to the draft The CRCM is also.ex. R&D centres of stateowned compnies, =1=
E 3 . y ¥ will be submitted to the CRCM  pected to identify and reduce duplication  national centres of excellence, private
P= Emkay | 1225 733 After prolonged underperformance, valuations have become attractive, and the stock should and assessed through the standardised pro- — across R&D projects. An industr utive tartupsand i
= : see a sustalned re-rating as the hire sheuld help restore investor and customer conficdence Jjeet allocation framework for allocation to  said the draft sug- o
= Matital INew leadership could address scepticism engulfing the bank following a series of adverse the entity. or combination of entities, best  gests the proposed r
o3 Tswal 95 3zl developments, challenges in operating performance after its merger with HOFC and positioned to execute them,” the draft has  coordinating body
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Dibrugarh: Union Shipping
Minister Sarbananda Sono-
wal on Monday Magged off a
cargovessel carrying40met-

Kalpana Pathak

el from Dibrugarh to
Bangladesh Since Independence Flagged Off

flagged off from the Bogibeel
Terminal, with Assam Chief
Minister Himanta Biswa Sar-
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